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No. 02 /S.R.O'/2019
Date : 11.02'2019

In exercise of the powers conferred by Article 229(2) of the

Constitution of lndia, Honble the Chief Justice of the High Court of

Judicature fol Rajasthan hereby rnakes the following Rules fiuttler to

amend the Masthan Hig! Court Staff Service Rules' 2002:-

Short Title andC mmencetD

(i)

(iD

These Rules may be called as "The Rajasthan High Court

Staff Serwice (Amendurent) Rules' 2019"'

They shall come into force with immediate effect'

t
1

2. AmenrhenliuBU]el3-i The existing sub rule (1) of Rule 13

shall be substitr-rted by the following :-

"A candirlate for direct recruitment to the Service shalt pay such

.*"J""i". fee and in such marurer as may be prescribed by the

APpointing Authority from time to time "

By order ofHon'ble tre Chief Justice
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No. Gen./)(V/(d)02i2019/848-849

CopY forwarded to the :

(l)

Dete:11'02'2019

Principal Secretary to Government' Law Department-Cum-

t-"gut'n"."*U.*ce, Rajasthan, Jaipur with the request 1o

f#ty oUoin the permission from the Bhasha Vibhag for

publication of this Notification in English as a special case

l" th" conce*ed Rules Viz the Rajasthan Higlr Court Staff

sewice Rules, 2002 are in English language and convey the
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same to the Superintendent Govemment Central Press,

. Jaipur undcr intimation to this office.
(2) The Superintendent, Govenrment Central Press Rajasthan

Jaipur for publication in the ncxt issue of the Rajasthan

Rajpatra. Exemption for publication of tlre Notification in
Hindi is being obtained from the Bhasha Vibhag through the

Law Secretary. A copy of such Cazette may kindly be sent

to this othce imrnediately.

(3) Registrzr(Vigilance), Rajasthan High Court

Jodhpur/JaipurBench Jaipur.

(a) Registar(Admn.)" Rajasthan High Coun, Jodhpur/Jaipur

Bench Jaipur.

(5) Director, Rajasthan State Judicial Academy, Jodhpur.

(6) Registrar-cum-Principal Secretary to Hon'bls the Chicf
Jusrice, Rajasthan High Court.

(7) All Registrars, Rajasthan High Court, Jodhpur/Jaipur Berrch

Jaipur.

(8) Registrar(Rules), Rajasthan High Court, Jodhpur

(9) Chief Aicounts Officer, Rajasthan High Coul, Jodhpur.

(10 All Deputy Registrars, Rajasthan High Coun, Jodhpur/

Jaipur Bench Jaipur.

(l I) All Assistant Regisfiar/ Court Officer/ Sr.Librarian,

Rajastlaa High Court, Jodhpur/Jaipur Bench Jaipur.

(12) Senior Librarian, Rajasthan High Court Jodhpur/Bench

Jaipur, with tlte direction to update the Rajasthan High Court

StafI Service Rules, 2002 and upload the same on the

official website of the Rajasthan High Court

(13) P.S. to All the Hon'ble Mr. Justice, Rajosthal High Court'

Jodhpur/ Jaipur Bench, JaiPur.

(14) All Assistant Account Officer/ AII Administrative Officer

Judicial,Raiasthan High Court, Jodhpr:r/Jaipur Bench,

JaiPur.

for inibrmation and nec€ssary aation
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